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(b) if so. whether the Centre has been provided 
immediate tips for treating cases of poisoning and will 
function round-the-clock:

(c) if so. the details of the proposed plan:
(d) whether arrangements have been made to treat

the poisoning patients through the Centre at internal 
level: and ~

(e) if so. the details of the same?
THE MINISTER OF STATE OF THE MINISTRY OF 

HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL 
SHERVANI) : (a) Yes. Sir

(b) and (c). The Centre functions round-the-clock 
and provide immediate remedial measures for the 
treatment of all poisonings.

(d) and (e). The Centre has International Data Base 
on treatment of poisoning. The Centre is in the process 
of getting attached to the Poisons Information Centre of 
other countries through Internet and at present the 
International Centres are consulted on fax for certain 
poisoning emergencies.

Forgery in Admission in Delhi University

2854. DR. M.P. JAISWAL :
SHRI BANWARI LAL PUROHIT :
KUMARI SUSHILA TIRIYA :

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state :

(a) whether the Union Government are aware that 
colleges under University of Delhi have been found 
flouting admission rules as reported in the Hindustan 
Times' dated July 7, 1996:

(b) if so, the facts and details thereof:
(c) whether the Government propose to probe into 

the cases against colleges which provided admission 
by flouting rules: and

(d) if 6 0 . the details thereof?*
THE MINISTER OF STATE IN THE DEPARTMENT 

OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) to (d). The information is being collected and will be 
laid on the Table of the House.

CGHS Dispensary at Madurai

2855. SHRI A.G.S. RAM BABU : Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Government are aware the hardship 
faced by Central Government employees for want of a 
CGHS Dispensary at Madurai:

(b) whether there is any proposal to set up CGHS 
Dispensaries at Madurai:

(c) if so. the details thereof: and
(d) if not, the reasons therefor?
THE MINISTER OF STATE OF THE MINISTRY OF 

HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL 
SHERVANI) : (a) to (d). There is no proposal for setting 
up CGHS dispensary at Madurai for the present. As per 
policy of the Government. CGHS dispensaries are to be 
set up. in a phased manner, in the State Capital cities 
having 7.500 or more benefic iar^s. subject to 
availability of funds. Madurai does not fail in this 
category

Conversion of State Highway into National 
Highway in Karnataka

2856. SHRI QAMARUL ISLAM : Will the Minister 
of SURFACE TRANSPORT be pleased to state :

(a) whether there is any proposal before the 
Government for converting the Bidar-Sri-Rangapatnam 
State Highway into the National Highway in Karnataka:

(b) if so. the details thereof: and
(c) the time by which the project is likely to be 

taken up and completed?
THE MINISTER OF SURFACE TRANSPORT (SHRI 

T.G. VENKATRAMAN) : (a) and (b). A proposal from the 
Government of Karnataka has been received for 
conversion of Mysore-Srirangapatnam- Biriyur-Gulbarga- 
Humnabad State road as National Highway.

(c) Due to paucity of funds for the development of 
National Highways during the Sub Plan, it has not been 
possible to declare this road as National Highway.

[Translation]

Rehabilitation under Sardar Sarovar 
Irrigation Project

2857. SHRI MANIKRAO HODLYA GAViT : Will the 
Minister of WATER RESOURCES be pleased to state :

(a) the date from which the rehabilitation work in 
connection with Sardar Sarover Irrigation Project is going 
on* in Taloda Taluk, Dhule district of Maharashtra:

(b) whether there is a provision of providing 
irrigation facilities to the land provided to the tribal 
farmers under the said scheme:

(c) if so. the time by which the said irrigation facility 
is likely to be provided to these people;

(d) whether any time limit has been fixed for the 
said purpose:

(e) the time by which Valheri. Rapapur, Aamlfeari. 
M.l. tank would be constructed and water would be 
provided for irrigation of the said land;

(f) whether the work pertaining to providing water 
through Borewell and well (Bavri) for the said purpose 
is on; *


